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1 2 3 4 5 6
28 Trnpura 149 172 25 259
29, Uttar Pradesh 2432 0 9123 11742
30, Uttarakhand 1432 2442 3375 2235
31, West Bengal 1608 2615 6200 7750
Torar 4927629 8188720 16530200  151365.00

Funds disbursed during COVID 19 to all States
1016, SHRI P. WILSON: Will the Minister of FINANCE be pleased to state:

{a) whether Government has sanctioned and disbursed funds to various State

Governments during COVID 19, if so the details thereof;

{b) whether the Minstry of finance has sanctioned and disbursed ¥ 6,600 crore
to Government of Tamil Nadu during COVID 19 period to buy medical equipments and
accessories, if so, the details of the funds disbursed by the Union Government to the

State Government;

{c) whether the Union government has received any request from the Government

of Tamil Nadu for sanction of special grant funds to fight against COVID-19; and

{dy if so the details thereof along with action taken by the Union Government

in the regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) Yes Sir. Grants-in-Aid amounting to ¥ 85,741.30 crore have been
released to the States in the financial year 2020-21 by the Ministry of Finance as on
18.09.2020. This includes central share of ¥ 11.565.93 crore towards State Disaster
Response Fund (SDRF}), ¥ 37,170.50 crore towards Post Devolution Revenue Deficit
Grant, T 35,380.25 crore towards Local Bodies Grants and ¥ 1,624.63 crore towards
National Disaster Response Fund (NDRF).

{by No Sit However, Ministry of Health and Family Welfare has released
3 559.88 crore to the State of Tamil Nadu. This includes ¥ 48.24 crore under National
Health Mission for management and containment of COVID-19 pandemic and X 511.64
crore under India COVID-19 Emergency Response and Health System Preparedness
Package.
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(¢) and (d) Yes Sir. The Union Government has received a request from the State
Government of Tamil Nadu for special grant of Rupees one lakh crore to all the States
including an amount of ¥ 9000 crore to the State of Tamil Nadu. The Union Government
has announced 'Aatma Nirbhar Bharat Abhiyaan' amounting to ¥ 20 lakh crore -
equivalent to 10% of India's GDP This includes an additional borrowing of up to 2%
of Gross State Domestic Product (GSDP) by the States in the financial year 2020-21.
Consent for additional borrowing of 0.5% of GSDP amounting to ¥ 9627 crore has been
issued by the Ministry of Finance to the State of Tamil Nadu.

Initiative for Bullion Banking in India

1017. SHRIMATI SHANTA CHHETRI: Will the Minister of FINANCE be pleased

to state:

(a) whether the Ministry is aware that India's gold market is one of the largest

in the world but it lacks organization, structure and trust;

(b)  whether the Ministry has taken initiative to transform our bullion banking;

and

(¢) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to {¢) The Ministry is aware that India is the second largest
consumer of gold in the world. The market structure consists of refiners, karigars,
manufacturers, traders, jewellers, etc., With a view to enhancing consumer trust in the
gold markets, voluntary hallmarking of jewellery in vogue. India Good Delivery Standards
have been notified recently by Bureau of Indian Standards to help in adoption of
quality standards in bullion market. Banks are providing Gold Metal Loans under
Working Capital Limits to eligible customers in the jewellery industry to meet their

requirement of gold bullion for manufacture of jewellery.
Online dispute resolution system for digital payments

1018. SHRI PARIMAL NATHWANI: Will the Minister of FINANCE be pleased to

state:

(a) whether the RBI has recently introduced an online dispute resolution system

for digital payments;



